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MA 18/2OL7 inlCP L72lt /NCLT/MB/ Hl20L7

Miscellaneous Application bearing No. MA 18/2018 represented by Learned
Representative of the Insolvency Professional Mr. Ram R Kanoongo and referred
the Prayers as under:-

" (a) Grant an extension of g0 days for completion of the Corporate Insolvency
Resolution Process in relation to the Corporate Debtor and ertend the
completion date of the corporate insolvency resolution process from lfi
February 2018 to 19 May, 2018.

(b) Direct the Promoters/Directors of the Respondent Comnny/Corporate
Debtor to comply with the instructions of the Applicant and cooperate in the
@rprate insolvency resoluuon proess of the hrporate Debtor.',
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Considering the facts narrated, directions are given as under:-

+tr*)(a) As prayed for, an extension of 90 days for completion of the Corporate
Insolvenry Resolutlon Process on or before 19.05.2018 be completed.
Directed to submit the Report.

(b) Directed the Directors and office bearers of the Corporate Debtor to fully
cooperate with the Insolvency Professional by supplying requisite
information, Accounts Books, Bank details and other information required
for completion of Resolution Process. M.A. Allowed.

(c) In case of default continues of non-submission of information by the
Directors, be present personally on the nelt date of hearing.

2. Adjourned to 30.01.2018,

sd/- R.l

BHASKARA PANTULA MOHAN
Member (Judicial)

Date : 10.01.2018
ug

M.K. SHRAWAT
Member (Judicial)
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